Rl Written Answers

resfored] it tp ils employees  since  ihe
considerations for which it was originally
gramed no longer subsisted,

ie} Represeniarions have been received
from Central Ciovernment employees station-
ed a1 Chandigarh for the restoration of the
allowance, bul i has nod besn possible for
Gowvernment 1o adtept the demand for the
reasons sinted 0l () and ‘d) above,
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Allvwances 1o Nurses of Delhi Flospitals

1026, SHRT P, VISWAMAHARAM :
Will the Minister of HEALTH ANMD FAMI-
LY PLAMNMING, AMND WORKS, HOUSING
AMD URBAN NDEVELOPMEMNT be pleased
1o refer 1o the reply given 1o Swarred  Chues.
thpm Mo, 1075, on ale I4h Apnl, 1963 and
state :

{a) whether ihe Dearpess  Allowance,
City Compensatory allownce, missing alipw-
ance and washing Allowanoe of the nurses in
the Government Hosgpitals In Delthi have
since been enhancesd; and

(b} il =0, the rate of increase of ecoch
item of allowance 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY





